X
SLP(Crl.)... 11108 OF 2003
| TEM No. 25 Court No. 4 SECTION I I A

SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Crl.)............ /2003

(From the judgenent and order dated 01/04/2003 in CRLA 1004/99
of The H GH COURT OF MADRAS)

SREE VI JAYAKUMAR & ANR. Petitioner (s)
VERSUS
STATE BY | NSPECTOR OF POLI CE, KANYAKUVARI Respondent (s)

(Wth Cl.MP. No 11108/2003 for c/delay in filing SLP )
(Wth Ofice Report )

Date : 19/12/2003 This Petition was called on for hearing today.
CORAM :

HON BLE MR, JUSTI CE N. SANTCSH HEGDE
HON BLE MR JUSTI CE B. P. SI NGH

For Petitioner (s)M. Greesh Kumar, Adv.
M . Khwai r akpam Nobi n Si ngh, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng

ORDER

Adj our ned by three weeks.

( PAVAN KUVAR) ( PREM PRAKASH)
COURT MASTER COURT MASTER



